
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 596/ 2025 

In the matter of: 

National Media Centre Co-operative  

House Building Society Ltd & Ors.               …Applicant 

Versus 

State of Haryana & Ors.                 …Respondents 
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S. NO Particulars Page No 

1. Reply On Behalf of Respondent No. 6 

i.e Haryana Mass Rapid Transport 

Corporation Ltd Through Managing 

Director 
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2.  Vakalatnama 4 

 

Filed through: 

Rahul Khurana 
Counsel for Respondent No. 6 

09811894060 
rkhuranalegal@gmail.com 

Date:08.01.2025 
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Chander Shekhar Khare, Managing Director

Rahul Khurana, Advocate
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